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Introduction:

The matter is of the Prior Environment Clearance for Sand Quarry in an area of
4.95 ha. for the quantity 130530 cum per annum at Khasra No. 01, Village -
Thatara, Tehsil - Chitrangi, Dist. Singrauli (MP) for which Environmental Clearance
was granted by MPSEIAA in 645 meeting dated 27-11-20 as per the
recommendation of the SEAC 465 SEAC meeting dated 07-11-20 vide letter no.
5059 dated 07-12-2020 to M/s R.K.Transport and Construction Ltd, Shri Sachin
Agrawal, Prop., 65-A, Transport Nagar, Dist. Korba, CG. Annexure —I

It is noted here that MPSEIAA is an authority to grant Environmental Clearance
only on the basis of NOC's and documents submitted by PP and duly certified by
competent authorities. The EC in this case was also issued on the basis of the
documents provided by the PP and recommendation of SEAC Annexure -ll.

A Glance on the Matter under Honorable Tribunal:

The matter is listed under Honorable NGT (PB) as OA 491/2022 and so looking in
to the sensitivity of the matter, MP-SEIAA issued a letter dated 06-09-2022 to
Field director. In the reply received from Chief Conservator of Forest & regional
director Sanjay Tiger Reserve vide letter dated 05-01-2023, the distance of mine

under question is 950 m from the notified ESZ boundary of the son Ghariyal WLS.
Annexure —lli

MPSEIAA as an abundant precaution, had written a letter dated 23/02/2023 to
MoEF & CC seeking clarification regarding if a village is listed under the notified
village list of ESZ but the mine site is away from the notified distance of the Eco
sensitive zone boundary than what process should be followed. In pursuance of
the letter issued by MPSEIAA, the MoEF & CC vide its letter dated 27/03/2023
Annexure -1V replied that:-

i.  The final notification for ESZ around Son Ghariyal WLS, Madhya Pradesh
was published vide S.0. 4030(E) dated 13.12.2016 with ESZ area 424 square
kilometers and ESZ extent of 1.0 kilometers.

ii. As per the notification dated 13-12-2016, commercial mining, stone
quarrying and crushing units is strictly prohibited within ESZ.
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iii. In case ESZ is less than one km from the boundary of protected area then
legal implications of Hon'ble Supreme Court vide Order dated 03-06-2022,
in case of WP (C) No. 202 of 1995 field by T.N. Godavarman Trirumulpad
versus Union of India and others in IA No. 1000 of 2003 which directed that
each protected forest, that is national park or wildlife sanctuary must have
an ESZ of minimum one kilometer measured from the demarcated
boundary of such protected forest, will be taken into consideration. The
processing authority may ensure the same to rule out the possibility.

iv.  Since, as the ESZ is one kilometre from the protected area and said sand
mining site is outside the ESZ boundary i.e 950 meters, ESZ Division of the
Ministry has no objection in the matter. Besides, other related activities may
be conducted considering the ESZ event (beyond the boundary of ESZS),
relevant environment regulations and orders of Hon'ble Supreme Court."

Thereafter as per the order issued by the Honorable Tribunal on dated
5“‘october, 2023 and as directed in Para 05 to submit a report which reads as ...

....... To ascertain the correct position, we deem it proper to call for a report from the
Member Secretary, SEIAA, Madhya Pradesh as also the Wildlife Warden of State of
Madhya Pradesh and State of Uttar Pradesh. The SEIAA, MP and the two Wildlife
Wardens noted above, will submit their separate report clearly mentioning the distance
of the area for which mining lease has been granted from the boundary of the Son
Gharial Wildlife Sanctuary. They will also file a coloured map depicting the mining areaq,
Wildlife Sanctuary and Eco-Sensitive Zone along with the relevant geo-coordinates. The
report will also clearly indicates whether the sand bridge still exists and whether the
sand mining has been done within the main stream of river Son by Respondent No. 17 or
any other person. The report will also clearly mention if the lease mining area is falling
within the Eco-Sensitive Zone of the Son Gharial Wildlife Sanctuary."

1 (1) As per the above directions MPSEIAA also issued a letter to APCCF Wild Life
, Bhopal for providing the distance of the mining site from ESZ boundary of
Son Ghariyal WLS in the form of coloured map vide letter dated 07-11-2023.
The APCCF Wild Life submitted their report vide letter dated 22-11-2023.
Annexure -V. the report states that:

. WWW%@HMW&%W@%O%@
ATH X R R BT g T

Nt



964
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(A) N-24°36'0.954"  E- 82°47' 33.00"

(B) N-24°35'59.075"  E- 82°47' 39.291"

(C)N-24°35'51.69"  E- 82°47'31.23"

(D)N-24°35'50.313"  E- 82°47'39.815"
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1(l) The Cordinates given in the report of PCCF Wild Life differs frdm the approved

mining plan. The Cordinates given by PCCF Wild Life and that of approved
mining plan are being tabulated below:

. As per Approved Mine Plan As per report of PCCF Wild Life dated

e 22-11-2023
; Pillar No.1 24°35'50.19"N and A | N-24°36'0.954"
82°47'44,50"E E- 82°47' 33.00"
. Pillar No.2  24°35'50,04"N and B | N-24°35'59.075"
82°47'51.29"E E- 82°47'39,291"

. PillarNo.3  24°35'58.51"N  and ( | N-24°35'51.69"
82°47'44.29"F E- 82°47'31.23"

~ PillarNo.4  24°35'58196'N"  and D | N-24°35"50.313"
82°47'52.47"E E-82°47' 39,815"

A letter was issued by MPSEIAA dated 24-11-2023 to Mining Officer, Singrauli for
distance of the mine site (as per approved mine plan) from the protected ESZ of
Son Ghariyal WLS with coloured map Annexure -VI. Also letters dt. 12.12.2023
and 18-12-2023 were sent to Director, geology and Mining M.P. for distance of

3
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the mine site from the protected ESZ of Son Ghariyal WLS and for other
information's sought by the honorable NGT Annexure -VII.

The reply received from MO Singrauli vide letter dated 24-11-2023 along with the
coloured map, attached for kind reference Annexure — VIII and thereafter letter
received from Directorate of Geology and Mining vide letter dated 03-01-2024
enclosed with a letter from Office of collector Mining Department, Singrauli
Annexure — IX mentioning that:

i UM TEN, dedld Al RTem RiTRIel & @Rt &#id 01 Yhar 495 & W)
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V. WW,W@?WWWH%WW,H@W,W%W
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Srelr RSN, WORT SHiG 01 Ypar 4.95 T DI GE9 AT UG MP-SEIAA
Wmmsz/zozoﬁwwﬁ?ﬁua—ﬁ%waaﬁwm
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1 () Itis evident from the reports submitted by the PCCF Wild Life, MO singrauli and
letter dated 05-01-2023 from the Feild director, sanjay tiger reserve that the
mine site is beyond the notified ESZ boundary of Son Ghariyal WLS.

2. As per the final notification for ESZ around Son Ghariyal WLS, Madhya Pradesh
was published vide S.0. 4030(E) dated 13.12.2016, the coordinates of the

Protected area of Wild Life sanctuary, Eco- Sensitive Zone and mine site are
Tabulated Below.

[abig:2

' As per Approved Mine As per EZ Notification dated 13-12-16 p. no. 22

. Plan
| Mine Site Son Ghariyal WLS Son Ghariyal ESZ
i v Pillar No.1  24°35'50.19'N A 24%36'46.069"N A ‘24°37'19.269"N and

and
82°47'44.50"EF

and

82°44'51 175"E
82°44'47.131"F
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" Pillar No. 2
Pillar No. 3

Pillar No. 4

24°35'50,04"N
and
82°47'51.29"E
24°35!'58.51"N
and
82°47'44.29"E
24°35'58,96"N
and
82°47'52.47"E
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24°36'07.438"N
and
82°44'50.876"E

B 24°36'02.146"N and
82°45'34.613"E

24°09'45.640"N
and
81%14'59.978"F

C | 24°09'13.446"'N ang
81°14'55.232"F

D

24°09'56.385"N
and
81°14'59.978"E

A coloured Map is enclosed at Annexure — VIIi

D 24°09'48.529"N and
81°14'24.569"E

Further it is also mentioned here that the EC issued to the PP was valid for the
lease period only. As per Lease Sanction Order issued to M/s R.K.Transport and
Construction Ltd. vide order dated 27-02-2020 for 3 years, the lease was valid till
26-02-2023 Annexure =X.

No fresh EC or EC Transfer has been issued for the sand mine under question by
MPSEIAA, though in compliance of the order issued by Hon'ble NGT on dated 05-

10-2023, letters dated 11-10-2023 was also issued by MP-S
authorities in order to stop mining activity in the mine site. A

!

\hm

A to the concern

exure =XlI.

\_—

Member Secretary
MPSEIAA



967 ANNEXUKE -~

, State Environment Impact Assessment Authority, M.P.
~ (Ministry of Environment, Forest and Climate Change, Government of India)

Environmental Planning & Coordination Organization
Paryavaran Parisar, E-5, Arera Colony

Bhopal - 452016

visit us http:/iwww.mpseiaa nic.in

Email : mpseiaa@gmail.com

Tel.: 0755 - 2466970, 2466859

Fax: 0755- 2482136

No.: ‘5"057 ISEIAA/

Date : 9/% 0&

To,

M/s R.K.Gupta Contractors and Engineers Pvt. Ltd,
Shri Sachin Agrawal, Prop.,

65-A, Transport Nagar, Dist. Korba, CG - 486889

Sub: Case No. 7882/2020 Prior Environment Clearance for Sand Quarry in an area of 4.95 ha. for
production capacity of 130530 cum/year at Khasra No. 01 at Village - Thatara, Tehsil -
Chitrangi, Dist. Singrauli (MP) by M/s R.K.Transport and Construction Ltd, Shri Sachin
Agrawal, Prop., 65-A, Transport Nagar, Dist. Korba, CG - 486889.

This has reference to your letter received in SEIAA office on 01.10.2020 and subsequent letters
seeking Prior Environmental Clearance for the above project under the EIA Notification, 2006. The
proposal has been appraised as per prescribed procedure in the light of provisions under the EIA
Notification, 2006 on the basis of the mandatory documents enclosed with the application viz., the
Form — | & I, Appendix-1, DSR, Mining Plan & EMP, the additional clarifications furnished in
response to the observations of the State Expert Appraisal Committee (SEAC) and State
Environment Impact Assessment Authority (SEIAA) constituted by the competent Authority.

Il. There is no National Park/Sanctuary/Biodiversity area within 10 Km radius. There is no human
settlement within 500 m. from mining site. There is no forest boundary within 250 m. from mine
site.

The project has been considered in accordance with the provisions of the EIA notification issued
by the Ministry of Environment & Forests vide S.0. 1533 (E), dated 14" September 2006.

lIl. Based on the information submitted, as at Para (ll) above and others the State Level Environment
Impact Assessment Authority (SEIAA) considered the case in its 645" SEIAA meeting dated
27.11.2020 and decided to accept the recommendations of 465" SEAC meeting dtd. 07.11.2020. -

Hence, Prior Environmental Clearance is granted for Sand Quarry in an area of 4.95 ha. for
production capacity of 130530 cuml/year at Khasra No. 01 at Village - Thatara, Tehsil -
Chitfangi, Dist. Singrauli (M.P.) for the lease period to M/s R.K.Transport and Construction Ltd,
Shri Sachin Agrawal, Prop., 65-A, Transport Nagar, Dist. Korba, CG - 486889, subject to the
foliowing specific conditions as recommended by SEIAA & SEAC and subsequent Standard
Conditions.

Case no. 7582/2020W folb
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A. Specific Conditions
1. PP shali not start mining activity before execution of lease agreement.
2. The production capacity shall be limited to the quantity as recommended by SEAC.
3. Thelentire lease area should be properly fenced and boundary stones marked at the site.
4. --PP§$hall ensure o leave necessary distance from road bridge as per Enforcement & Monitoring Guidelines
. forSand Mining-2020
5. f:loramp will be allowed within the river basin to transpart sand to the other bank. Transpoﬂation will ba
allowed on the bank side where the mineral is being excavated,

6 No in-stream mining shall be allowed. The local authorities should ensure that the mining activity s
confined only in the dry portion where sand is exposed.

The depth of the pit shall be as per Approved Mining Pian.
8. Notransportation shall be permitted within the village.

10. Total 6000 saplings of suitable tree Species i.e. Neem, Pipal, Bargad, Mango, Amia, Munga, Jamun etc.

proposed.
11.- Water sprinkling will be done on the approach road on the regular basis.
12. PP must ensure the implementation of following activities under CER:
Femghi by Provision of infrastructure facility at school in terms of Toilets and, boundary wall.

The modification to the above activities can be made with the permission of the district
administration and need based activity for the development of nearby villages shall be implemented
by PP in consultation with the District Collector and Gram Panchayat.

13 PP should ensure to submit half yearly compliance report and CSR activity report with photographs of
plantation in MP-SEIAA. (f PP is failed to upload or submit twe cansecutive half yearly compliance reporls
of.EC conditions to concerned authority (SEIAA and Regional Office, MoEF&CC,GoI,BhopaI) than prior
environmental clearance issued to PP will automatically be treated as cancelled/ revoked as per OM No.

“930/SE1AA/2019 dated 30.05.2019 issued by MPSEIAA,

14. Following provisions are made by PP in proposed EMP:

{Particular Capital | Recurring
Dust Suppression through tanker over Transport road, 1.50 km road * 7.50m -
{15Rs/km) _ 0.60
|LAPProX runni rday 20.00 km ( 12 trip per day) @200 day = 4000Km
|Sub Total - 0.60
Plantation (Capital cost) in village area (7400@355rs) pe27 |
' M@iﬁlenance of Plantation (village area & lease area) 6000 @ Rs 45 /- per plant & 3.38
P[anlaﬁon (Capital cost) along the river bank 100no, @145 0.145 |
~ [Sub Total 26.42  [3.38
ﬁrbaas repair and maintenance (1,50 km X 7.5mW@2.0 lakh per Km) i 3.00
Construction of WBM Road (1.50km X 7.5mW@9.0 lakh per Km) - [1350
Sub Total ¢ 13.50 [3.00
PersonalProtective Equipments (Mask Gloves, Gogales) for 60 labours @1000 0.60 0.60
' Medical Checkup facility, first aid and other welfare aciivities for 60 labours @1500 0.50 0.90
Fﬁ;a.&'ghﬁng arrangement 6kg fire extinguisher @2no @ 2000/-, Caution board, 0.04 C 0y
PUG Certification of vehicies @500 per vemain: ; 0.05
i I.\«. -EJ 3
SR

=y
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_Provision of Iife jacket, mask for workers 10No.@1500 0.15 -
ub Total 169  [1.56
MSW Waste Management 04 no. dusts bin capacity @2kg each @1000.00 0.04 0.10
[Sub Total (004 oo
[Envitonmental Monitoring cost 8.50  [6.50 =4
[Sub Total B.50  [6.50
Total EMP cost 44.82 |14.486
For social upliftment of nearby area. 2.50 0.00
Sub Total 2.50 0.00
{Grand Total 2.65 [16.14 ]

15. District Authority should annually record the deposition of sand in the lease area (at an interval of 100
- meters for leases 10 ha or > 10.00 ha and at an interval of 50 meters for leases < 10 ha.} before monscon
& in the last week of September and maintain the records in RL (Reduce Level) Measurement Book.
Accordingly authority shall allow lease holder to excavate only the replenished quantity of sand in the
subsequent year.

18, Overhead sprinklers arrangements with solar pumps should be provided for dust suppression at the exit of
the lease area and fixed types sprinklers on the evacuation road. PP should maintain a log book wherein
~daily details of water sprinkling and vehicle movement are recorded.

17..Only registered vehicles/tractor trolleys which are having the necessary registration and permission for the
5‘ éforesaid purpose under the Motor Vehicle Act and also insurance coverage for the same shall alone be
used for said purpose.

18;"-Tl‘ran3ponation of material shall only be done in covered & PUC certified vehicles with required moisture to
féVbid fugitive emissions. Transportation of minerals shall not be carried out through forest area without
. permissions from the competent authority.

19. Mineral evacuation road shall be made Pucca (WBM/black top) by PP.

20. Sand and gravel shall not be extracted up to a distance of 1 kilometer (1Km) from major bridges and
ha‘ghways on both sides, or five times (5x) of the span (x) of a bridge/public civil structure (including water
_Intake points) on up-stream side and ten times (10x) the span of such bridge on down-stream side,

: subjected to a minimum of 250 meters on the upstream side and 500 meters on the downstream side.

21, :Mir‘\in'g depth should be restricted to 3 meters or water level, whichever is less and distance from the bank
L sﬁouldbe 1/4th or river width and should not be less than 7.5 meters. No in-stream mining is allowed.
’;?E;é’ta_'}gﬁhed water conveyance channels should not be relocated, straightened, or modified.

22 Dema“:catuon of mining area with pillars and geo-referencing should be done prior to the start of mining.

23.FF hgtl carry out independent environmental audit atleast once in a year by reputed third party entity and
report of such audit be placed on public domain

24. No Mining shall be carried out during Monsoon season.

25, -‘g‘h"gr.mtning shall be carried out strictly as per the approved mine plan and in accordance with the
Sustainable Sand Mining Management Guidelines, 2016 and Enforcement & Monitoring Guidelines for
Sand Mining, 2020 issued by the MoEF&CC ensuring that the annual replenishment of sand in the mining
!éase area is sufficient fo sustain the mining operations at levals prescribed in the mining plan,

26. lf the stream is dry, the excavation must not proceed beyond the lowest undisturbed elevation of the stream
bottom, which is a function of local hydraulics, hydrology, and geomorphology.

27. (.ﬁ\ftgr mining is complete, the edge of the pit should be graded to a 2.5:1 slope in the direction of the flow.

28. Necessary consents shall be obtained from MPPCB and the air/water pollution control measures have to be
installed as per the recommendation of MPPCB.

29. Thick plantation shall be carryout on the banks of the river adjacent to the lease, mineral evacuation road
and cdmmon area in the village. PP would maintain the plants for five years mcluding casualty
gqglgq:gpgat. PP should also maintain a log book containing annual dstails of tree plantation and causality

Jof§
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30.

31.

32.

33.
34.

35.

36.

37.

replacement and to take adequate precautions so as not to cause any damage to the flora and fauna
during mining operations.

Appropriate activities shall be taken up for social up-liftment of the area. Funds reserved towards the same
shall be utilized through Gram Panchayat/competent authority.

S_ix’-monthly occupational health surveys of workers shall be carryout and all the workers shall be provided
with necessary PPE's. Mandatory facilities such as Rest Shelters, First Aid, Proper Fire Fighting
Equipments and Toilets (separate for male & female) shall also be provided for all the mine Workers and
other staff. Mine's site office. rest shelters etc shall be illuminated and ventilated through sofar lights.

A _s;eparate bank account should be maintained for all the expenses made in the EMP and CER aclivities by
PP for financial accountability and these details should be provided in Annual Environmental Statement. in
case the allocated EMP budget for mitigative measures to control the pollution is not utilized fully, the
reason of under utilization of budgetary provisions for EMP should be addressed in annual return,

PP shall be responsible for discrepancy (if any) in the submissions made by the PP to SEAC & SEIAA.

The amount towards reclamation of the pit and land in MLA shall be carried out through the mining
department. The appropriate amount as estimated for the activity by mining department has to be
deposited with the Collector to take up the activity after the mine is exhausted.

NOC of Gram Panchayat should be obtained for the water requirement and forest department before
uprooting any trees in the lease area.

The leases which are falling <250 meters of the forest area and PP has obtained approval for the Divisional
Level Commissioner committee, all the conditions stipulated by Divisional Level Commissioner committee
shait be fulfilied by the PP,

The validity of the EC shall be as per the provisions of E|A Notification subject to the following: Expansion
or modernization in the project, entailing capacity addition with change in process and or technology and

i -;{ﬁ‘f-dhange in product - mix in proposed mining unit shall require a fresh Environment Clearance.

38.

Iff'l't\béing a case of Temporary Permit (TP), the validity of EC should be only up to the validity of TP and PF

; h:‘a;é to ensure the execution of closure plan.

39.

40.

A separate budget in EMP & CER shall maintained for development and maintenance of grazing land as
per the latest O.M dated 16/01/2020.

Tpé-project proponent shall follaw the mitigation measures provided in MoEFCCs Office Memorandum No.
2-11013/57/2014-1A. 1l (M) dated 29th October 2014, titled “Impact of mining activities on Habitations-

isSues related to the mining Projects wherein Habitations and villages are the part of mine lease areas or
Habitations and villages are surrounded by the mine lease area".

B. Standard Conditions

Valid postal address of the PP with e-mail details.

ﬁ;ﬁny-change in the corressondance address be duly intimated to all the regulatory authority within 30 days
of suchchange.

GPs edardinate of the mine lease area be refiected in the EC for the ease of monitoring.

Aé-dispih'y board with following details of the project is mandatory at the entry to the mine.

a) - Lease owner's details; Name, Contact details etc.
b) Mining Lease area of the project (in ha.)
c)  Production capacity of the project.

N_o heavy vehicles shall be allowed to enter the river bed.

The transporation of the sand from the excavation pits of the leased area to the ioading point shall be
through trollies (tractor trollies) and not by heavy vehicles.

Only registered tractor trollies which are having the necessary registration and permission for the aforesaid
purpose under the Motor Vehicle Act and also insurance coverage for the same shall alone be used for the
said purpose.

O 5 T
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8. The banks on the curve of the river regime should be stabilized by proper bunds and then Proper plantation
shauld be carried out, Collector, should monitor so that the sand mining should not disturb the ecology of
the region.

8. Mining will be carried out as per the approved Mining Plan. In case of any violation of Mining Plan the
Environmental Clearance given by SEIAA will stand cancelled.

10. It shall be ensured that excavation of minor mineral does not disturb or change the underlying soii

. Characteristics of the river bed /basin, where mining is carried out.
11. It shall be ensured that mining does not in any way disturb the turbidity, velocity and flow pattern of the river
i waler. ‘

12. It shail be ensured that there is no fauna dependant on the river bed or areas close to mining for its nesting.

13. Préeisa'nﬁning area will be jointly demarcated at site by officials of Mining/Revenue department prior to
mining operations for all proposals under consideration.

14. Parking of vehicles should not be made on public places.

15. Spacial Measures shall be adopted to prevent the nearby settlements from the impacts of mining activities.
Maintenance of roads through which transportation of minor minerals is to be undertaken, shaf| be carried-
out regularly.

16. Measures for prevention and control of soil erosion and management of silt shall be undertaken.

17. The project proponent will ensure necessary protection measures around the mine pit, waste dumps.

18. Plantation programme shall be carried out as per EMP. Self sustenance of the vegetation should be
ensured. No tree-felling shall be done in the leased area, except only with the permission from compstent
authority. ‘

19. The vehicles transporting minerals shall be covered with a tarpaulin or other suitable enclosures so that no
dust particles / fine matters escape during the course of transportation.

20. Pi'.’ojéct Proponent shall ensure appropriate arrangement for shelter and drinking water for the mine

- workers.

21. Persens working in dusty areas shall be provided with protective respiratory devices and they shall also ke

. imparted adequate training and information on safety and health aspects.

22. Dispensary facilities for first-aig shall be provided at site.

23. A copy of the environmental clearance shall be submitted by the Project Proponent to the Heads of the
Local Bodies, Panchayat and Municipal Bodies, as applicable, in addition to the relgvant officers of the

- Government

24. The Ministry or any other competent authority may alter/modify the conditions or stipulate any furher
condition in the interest of environment protection.

25. Concealmg factual data or submission of falseffabricated data and failure to comply with any of the
conditions mentioned above may result in withdrawal of this clearance and attract action under the
provisions of Environment (Protection) Act, 1986

26. Any appeal against this prior environmental clearance shall lie with the Green Tribunal, it necessary, within
a period of 30 days as prescribed under Section 16 of the National Green Tribunal Act, 2010.

\
| PR
Bl (Tanvi Stindriyal)
5060 Member Secretary
EndtNo, * = /SEIAA/20 Dated: ) +/4f e 017/
Copy oy

e Pnnc’%l Secretary, Department of Environment, Government of Madhya Pradesh, Mantralaya,
Bhopal.

[ %
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2. Secretary, SEAC, Research and Development Wing Madhya Pradesh Pollution Control Boarg,
Paryavaran Parisar, E-5, Arera Colony Bhopal-4620 16

3. Member Secretary, Madhya Pradesh Pollution Control Board, Paryavaran Parisar, E-5, Arera
Colony, Bhopal-462016

4. Collector, District Singrauli (M. P)

5. Divisional Forest Officer, District Singrauli (M. P.)

6. LA, Division, Monitoring Cell, MoEF& CC. Gol, Indira Paryavaran Bhawan, Jor Bagh Road, New
Deihi- 110 003.

7. Director (S), Regional office of the MOEF, Western Region, Kendriya Paryavaran Bhawan, Link
Road No. 3 Ravi Shankar Nagar, Bhopal-462016. \

8. Di_r;zdar. Geology & Mining, Madhya Pradesh, 29-A, Khanij Bhawan, Arera Hills, Bhopal -
462002.

9. District Mining Officer, District Singrauli (M. P.).

10.DEO,SEIAA, for update on website.

11. Guard file.
S -(Dr. Sawjeév Sachdev)

O/{L Officer-in-Charge

Case no. 7862/2020 8of6



FI I | Yearly PUC certification for trucks (@2000%6 NIL

First Aid kit & life jackets %)

-
Caution boards for warning

L
38,45,000

18. Case No 7882/2020 M/s R.K.Transport and Construction Ltd, Shri Sachin Agra
Prop., 65-A, Transport Nagar, Dist. Korba, CG - 486889 Prior Environment Clears:
for Sand Quarry in an area of 4.95 ha. (130530 cum ber annum) (Khasra No. 01). Vij
- Thatara, Tehsi] - Chitrangi, Dist. Singrauli (MP)

This is case of Sand Quarry. The application was forwarded by SEIAA to SEAC for appra;
The proposed site at Khasra No. 01, Village - Thatara, Tehsi] - Chitrangi, Dist. Singrauli (7
4.95 Ha. The project requires prior EC before commencement of any activity at site.

PP has submitted a copy of approved Mining Plan, DSR report, information in the leas

within 500 meters radius around the site and other requisite information in the prescrib

sand mining on Sone River. Moreover, in the Ekal Pramana Patra mentioned that the propose
site is located 1138 meters from ESZ of Sone Ghariyal Wildlife Sanctuary. In this contes
vide notification S.0. 4030 (E), December 14, 2016, Son Gharial Wildlife Sanctuary (ESZ
also confirmed extent of the ESZ that is 1.0KM around the boundary of Scne Ghariye
Wildlife Sanctuary. During presentation it was observed that part of lease is submerged i1
river water for which PP su\ itted that after rainy seasop the lease becomes dry and that wil

@% g ViR -
N



1=
2.

974

L. PP’s commitment that no in- stream mining shall be catried oti, '

2. Revised plantation details as suggested during presentation (@1500 trees per hactare).
3. Revised EMP with appropriate additional budget plantation as’ suggested duri
pi?ési‘éﬂta’e‘i@ﬁ?zby the committee.” . : i

{8 eris T S

not nine sand from the Es;ub1’1‘1:??1"‘{;,'Ea"'tl aren. Afler présentation ihé’Cotﬁﬁiitjée asked to subi
- following details: ~ .., TR A ey o

bmitted the response of abové Guéries same’ date vide Tetfef dated 07.11:3020, whi
sed before the dommittes. The mining shall be dotie as per the approved:mitie. plan
erned DGMs. The EMP and other submissions made by the PP were
satisf’?.ctory and acceptable, hence committee decided to recommendthe case for'grant of pri

‘ound to

EC subject to“the 'f‘oll-owing special conditions in addition to the standard conditions

anfgxure ‘Bl - - - -

Prodiietion of Sand as per mine plan with quanntynotexceedmg1,30,530 cum/fyear.

Following provisions-are made by PP:in. proposed EMP:

Particular

Capital

‘Recurring

| Dust Suppression throtigh tanker Gvar Transpott road. 1.50 ki 76ad *7.50m (13R&/km)

o

++ {|PApproxiTunning _r_zi;.;ﬁd@_aj{;am 00.km ( 12 trip periday) @200 day =4000Km i

0.60

10.60

Plaﬁtat.lona(rﬁpiiﬂi-':tiﬁ'sf)}-m”-w1.'iééé’?area‘r;(_??f%iflﬁ?@iiSré-'-:-f‘- E

26.27

 [Mainiehance of Plentation (village area & lease are2) §000.@ Rs 45 /- par plant =7

'-'}"*i.'\‘}-"-:' ’ 4 CEEML LS s e gy pl AT
A e : SRR i L ¢ Ao e SIS

IVBI‘bankR‘IO(]no @145 =

et

S 13

64z

50 km X 7.5mW @20 lakh per Km)

SHW@P.0 lakh per Ky

RS

13.50

S

R

3.00

MSK, Gloves, Goggles) for 60 abours @000

0760

0.60




975 ANNEXVRE - TT

ANNBLEE R )

S ©

H‘NI,.,‘W‘E NLE Xarer®, Hora e o,
MR, Rren-ae, 100001, sorgiy

Qonyg siyq-
all,_ta ” A 0426700000
WS /N, /2023 QSE—MMm

£
AT MLE.“M!SE,QQIlmmp.||gv.l[1, veohisila. vivrv sopjayligorroserso.d
ufy, :

NeY, Fetfas (57 01/ 2023
A SR Y

TR |wig

WWWF% TRt RpmreTr Rierfor wiferaen, T
e o MY WIS

‘Wf‘chT q

R¥R, ¥—5, anz1 wren
‘1!‘113—462016 (w)

S E= ‘;;?"“T . 7882 /2020 wH—gexT qedier Ml R RO

TEH B Weafesare Ui auaRva @)
Wﬁﬁﬁﬁﬁiﬁﬁﬁﬁ?ﬁﬂﬂﬁﬁzﬁﬁuﬁrﬁmﬂmj
SITPT O3 HHiw / 1879 i 12.09.2021 T4 1535 f&AT® 6.09.22

—000—

SR fva ¥ w3, 5 wefia o @ W@ wee GEISi @
| SRR TIRRER e o e v e se e 01 T
4.95 &, SIALTH. T (N-024"36°4.0, E-082747°41.0; N- 024™36°3.0 , E-082747"46.0;
N-024"35'57.0, E-08247'47.0; N-024"35'S4.0 E-081"47'39.0}) & ¥R Tofies
A TR B W @ SR IR T, WM Oiears sMaRed @
Sfergferer IRRfTAT W€ I dm & sex wem o g0 950 Hrex wrE E ¥

Gfdes IMavgd FTiaE &g Wik |
Hel? (— HEEA |

< o TR o, WEh

\

D:\2023\Draughtaman 2023.doa

ool o
T 91 69T @ 893 Saes

‘c°m>



076 ANNEXURE = TV

F.No 25/432015-ESZ/RE
Governinent of India
Ministry of Environment, Forest and Climate Change
(ESZ-Division)

Indira Paryavaran Bhawan,
Jorbagh Road, Aliganj,
New Delhi- 110 003

Dated: 27™ March, 2023
To,

Shri Mujeeburrabman Khan,

Member Secrstary, .

Madbya Pradesh State Environment Impact Assessment Authority
Environment Planning and Coordination Organisation

E-I Paryavaran Parisar, Arera Colony,

Bhopal, Madhya Pradesh, 462016

Subjeci- Reparding Eco-Sensitive Zone around Son Ghariyal Wildlife Sanctuary, Madhya
Trasesh
Sir,

This has reference to your letter No. 3003/SELIAA/2023 dated 23" February, 2023 on the aboye
cited subject.

In this tegard, following are the comments of the ESZ, Division of the Ministry for consideration;,
—P‘-"‘"_'_—T"-——-—.-.__'

i The final notification for ESZ around Son Ghariyal WLS, Madhya Pradesh was published
vide S.0. 4030(E) dated 13.12.2016 with ESZ area 424 square kilometers and ESZ extent of |
kilometres.

i As per the notification dated 13.12.2016, commercial mining, stone quarrying and crushing
units s strictly prohibited within ESZ, '

iii.  Incase ESZ is less than one km from the boundary of Protected area then lagal implications
of Honble Supreme Court vide Order dated 03.06.2022, in case of WP(C) No. 202 of 1995
filed by T.N. Godavarman Thirumulpad versus Union of India and others in IA No. 1000 of
2003 which directed that each protected forest, that is national park or wildlife sanc tuary must
have an ESZ of minimum one kilometre measured from the demarcated boundary of
such protected forest, will be taken info consideration. The processing authority may ensure
the same to rule out the possibility

iv.  Since, as the ESZ is one kilometre from the protected area and said sand mining site is outside

the ESZ boundary i.e 950 meters, ESZ Division of the Ministry has no objection in the matter.

Besides, other related activities may be conducied considering the ESZ extent (beyond the

boundary of ESZs), relevant environment regulations and orders of Hoa'ble Supreme Court.

Yc}rs sincerely,
W

{Dr. Ritesh Joshi
Scieatist (EY £ iditional Director

With : egards,

- R P W e e (e
L T,
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SR YU q& 9 axed (@uofl), 750 Qe
Y—iel, Wi, a1 wa-, e Vs 7. —2, AW TR, WidTe—-462003
QYHIY - 0755—2674318, 2674337, DR © 0755-2766315
E-mail : pccfwli@mp.gov.in

HHID /I /9T0—1 /NGT-1 /AAEs / 6087, Aurer, e 2211 20273
g,

Member Secretary,

MP-SEIAA

State Environment Impact Assessment Authority
Paryavaran Parisar,

E-5 Arera Colony Bhopal-462001]

fd¥q :— Providing Coloured Map depicting the distance of mining area from wildlife
. Sanctuary and Eco-Sensitive zone of Son Gharial Wildlife Sanctuary.
Al —  SUST BT U HAID /923/SEIAA/23 faHTe 07.11.2023
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™ Gmail

NGT OA 491-2022

LPNNEXORE — _L777'

9 8 |- NGT OA 491-2022

District Mining Office Singrauli <modgmsin@mp.gov.in>

To: mpseiaa <mpseiaa@gmail.com>

@ NGT OA 491-22.pdf
2230K

hHnalmmail mamcla A lnailh [LaTie HIE RN N-PN YYD Y]

VAL — +Q ~mnrAl =l @ mArmn A ~id

Seiaa mp <mpseiaa@gmail.com>

Mon, Nov 27, 2023 at 3:13 PM

e~ £170270004 ANNNONEA120 almanlera~ £ 17227nn0A20nnna 414



985
BRI Betgex (@ o) Rl @9)

;ng'ﬁ/2384 /I /T /. /2023 _ R, faid 24.11.2023
| Al Horg oy |
ECINECIECaR

U3h. 3. 491 /2022
| Tuiier (@) =E ool |
famar mﬁﬂv@ﬂsﬁamﬁﬁﬁﬁﬁaﬁﬁwmmq

491 /2022 (SMS.U. 426 /2023) (MP-SEIAA TRVl FHHI® 7882/ 2020

UM OcXl, GOW HHD 01 IHA 495 v, aedid fHaw, foren
. RITRI Xa @em) ® 9= §|
fawg — e eEfed= Su BHiE 2083/ RiEr /2023 A6 24.11.2023 |

——000——

SWIFd fawa=ina o deffa o3 &7 sEaieT B BT HIE BN |
WW@WWWW%W#%WW@O@
491 /2022 & T # UIRT SMRY faAI® 05.10.2023 & uRuTe™ # a1 9T g
Uerg o1 T3 ¥d WM UMW 3N, dgdid faaed, foen R, W $Hid 01
Bl 495 B 9 31 9AfeT G & =AaH g9 Td TR @ @ AgHIfea
G AT AR FETE—32 B faawer § T 89 31 o HRI § MP-
 SEIAA YHRYT HAIPG 78822020 UM Sevl, dedia e, frem Rie), @uwr
FHI® 01 BT 495 B0 P W TR U IRV F ARrGRE FH
[T AT H A A 8 A AR TR T A R R
27.11.2023 T® UG 3 =g FERE f&ar mar 2

I IR & & uglawer, 99 R ToEg uReds #ame@ &
aftrgEen, ¥ Rech, Reis 13 fawr, 2016 3 eI 919 ofearer gl
mReg aIRReIfiE W98 99 1 R @ dMT @ seTE—3wiE AR Xd
W I Gex], aedrd ), forar Riviehl, wawr HAie 01 IHaT 495 20 B
G A1 Gd MP-SEIAA ThRUT $hHich 7882 /2020 | W wafavefig ufr e
# A ofeae aucly IR B AR fer axifes S @ Erm 9@
Waﬁaeooﬁa%ﬂmﬁhﬁéﬁmaﬁwﬁmmmwwﬁﬂﬁq

© TeR FHIfNd B
el — SRR | ' cﬁg-&“/—
' Eﬁ srﬁmﬁ
IR Helgex
; Rt RRET (\)
. HHI% / 2385 / GfIST /X /. / 2023 R, 9P 24.11.2023

yfafafd,
o1—WHﬁHSEIAAa%aﬂvw
0287 HATAS, mawﬁaﬁm(w ﬁaﬁ'\'mm

it
& ) ﬁl?vn R (9)



SR 1S1o W——

Ju1oy

———

| S U——

-ﬂﬂwma._.._.oz-.._".am

L T - ¥

v ey

e

9688 8C V] W Lb TS LY (T8

=TS'8G S0 V[ 6T b LY 408

005 SE (VT[T TS (Lb 408

1ONGONd TYNOILYINAS ¥3C0LNY NY AG 030N00Nd

(BB Une o

flepnag)

(OGIN0Y) veay Sy

0108 SE VZ[ W08 Wb (Lb 08

||II.II||.|I_|.I.I|III
Yoy FmuT jo e3wwpaood

V2098 Ve[ 8708 kb 08
S0V OF 17

Wor .o ve 5
R P

uoy SARN[suag oog jo 93uuiP

L




- - 087

22 THE GAZETTE OF INDIA : EXTRAORDINARY [PART TI—SEC. 3{ii)]
J / / Coordinates of Son Ghariyal Wildlife Sanctuary
" Longltude Latitude
A 82" 44'47.131"E 24" 36'46.069"N
B . i 82" 44'50.876°E 24" 36'7.438'N
c 81" 14'59,978'E 24" 9'45,640"N
D 81" 14'59.978"E 24" 9'56.385"N
/ Coordinates of Eco Sensitive Zone of Son Ghariyal Wildlife Sanctuary
\"‘ Longitude Latitude
A1 82" 44'51175"E 24" 37'19.269"N
| 81 82° 4534.613°E 24" 36'2.146°N
C1 81" 14'55.232"E 24" 9'13.446"N
D1 81" 14'24.569°E 2;1'" 9'48.529"N

Annexure 11

List of villages with Co-ordinates falling within the Eco-sensitive zone

[_S.N. Nume of Place Late D | Lute_M | Late_S Long_D | Long M | Long S Late_DD | Long DD
1 | Parsih 24 o[ 207 8l 31| 2694 | 241727 8152415
27| Chunwradol 4 ] 19.2 ] 31 12| 24.13867 §1.52
"~ 7 3| Khari 24 10| 1076 3] 28 8.7 | 24.16966 | 81.46908
3 | Naudhiya 24 11| 1076 81 29 57.6 | 24.18632 | 81.49933

5 | Ghoghi 24 13 8.3 81 30 752 | 2421911 | 81.50209

6 | Sajaha 24 19| 58.04 8l 32 6.04 | 2433279 | 81.53501
777 | Khunai 24 31| 3047 H2 33| 2301 | 24.52513 | 82.55642
% | Gangi 24 31 9.71 82 29 | S8.46 | 24.51936 | 8249957

9 | Khara 34 31| 5552 82 371 3258 | 24.53209 | 82.45905

10 | Turiha 24 8| 5193 81 59 20.2 | 24.48109 | B1.98894
10| Sarra 24 28 | 24.011 ] 42| 31.623 | 2447334 | 81.70878
12 | Duaru 34 26| 9.768 ] 43 51.2 | 24.43605 | 81.73089

13 | Pawa 24 27| 0.764 81 45 | 35.107 | 24.45021 | 81.75975

14 | Dharauli Khurd 24 32| 322 82 26 472 | 2453423 | 8243464

5| Tithara 4 31| 59.45 82 24| 45.67 | 2453318 82.41269

16 | Parsauna 24 3 76 ] 23| 47.79| 2457111 | 82.39661

17 | Shikargunj 4 7] 8207 81 26 | 36.579 | 24.28561 | 81.44349

I8 | Jhals 24 20 | 32.169 81 32| 46.16 | 24.34227 | 81.54616
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SN Namse of Place Late D | Late M | Late S | Long D | Lang_M | Long S Late_DD Long_DD |
) 19 | Rajgha 24 34| 3458 82 3| 3843 | 24.57627 | 8130
20 | Khairpur 24 33 | 54549 R 33| 13.857 | 24.56515 | 8217052
2} | Kunjhun Khurd 24 30| 2753 2 1 1116 | 24.50765 | X1.IX642
22 | Kunjhun Kala 24 30 | 36.175 82 11| 13.074 | 2451005 | 8118697
23 | Amaila 24 30| 3713 82 71 3553 | 2451031 | 8212376
24 | Jokaha 24 30| 54109 82 71 1294 | 2451503 | 212026 |
25 | Tilai 24 29 | 30.134 82 5| 5.686] 244917 8210158
26 | Panwar 24 34| 13355 K2 39 | 37466 | 2457038 | K2.66(41
27 | Gadhawa u 35| 33.63 8] 30| 4154 | 2459268 | X2.6782)
28 | Baghor 4 3| 1074 x 18| 4056 | 2455576 | %231127
29 | Madariya 24 32| &894 82 17| 46.06 | 24.53582 | 8229613
30 | Kuberi 24 31| 5047 &1 59| 4452 | 24.53069 | K1.9957
31 | Bhitari 24 6| 311 8} 49 1051 | 2444198 | 81.X1959
32 | Dithaura 24 20| 2636 3] 34 24 | 2434066 | 8157333
13 | Ghughata 24 19| 1335 21 31| 2638 | 2432038 | R1.52399
34 | Cundrch 24 18 1.1 81 30 0| 2430031 TG
35 | Durgapur 24 15] 2399 81 37| 2646 | 2435666 | KId573S
36 | Kuan 24 13| 2061 81 21| 33.17 | 24322239 K135921
37 | Majhatolwa 24 13| 4921 81 2] 57.7 | 24.33034 | 8136603
38 | Baghard Dhabaiya 24 16| 266 81 2 941 | 2427406 | K1.4359%
39 | Gujred 24 18| 32352 81 31| 5693 | 2430653 | X1.5324%
40 | Chandaini 24 29 56.85 81 49 22| 2449913 RINI728
41 | Deoghata 24 26| 2945 ] 54 505 | 2444151 | NI9013
42 | Tarita 24 3R | 5413 ] 39| 2137 44R17 ] x19sen
43 | Hanumangarh 24 221 1681 [l X[ 30.62 | NI | RILeIINT
44 | Khain 24 13| 49.31 Rl 30| 26.65| 2431334 | K1.5074
45 | Sajaha 24 19| s9.58 ] 32 531 | 2433322 | RISHIR
46 | Akauri 24 23| 1547 81 41 462 | 2438763 | 81.69617
47 | Nakjharkhurd 24 32| 291 Y 13| 52.14| 2453414 | R223115
| 38 | Kekra 24 34| 3188 1 a0 142 | 24.57552 | X2.60700
49 | Ghoghara 24 32| 3322 [o) 39| 1275 | 2454256 | 8265354
50 | Bardi 24 32| 2895 5} 33| 1455 | 2454138 | 8237071
51 | Lauar Paipkhar 24 31| 41.68 2 19| 3305 | 2452823| 23261
52 | Lavar Nankar 24 32| 25.18 2 19| 53.88 | 24.54033 | 8233163
53 | Kiwneli 24 31| 2193 2 16| 2RA5 | 24.52276 | 8227457
54 | Nakjher kalan 24 30| S&.I11 e 12 369 | 451614 | 8220103
55 | Litwar 24 31| 516 Q] 11| 2420 | 2455143 | x21900%
56 | Rampur 24 33 3.7 %2 12| 433%| 2455242 | 8121208
57 | Amadei 24 31| 24.44 E) 5357 | 2452346 | BLI4821
58 | Ramnagar Khurd 24 31 13.8 %) 10| 2643| 245205| R2.17301
59 | Baliyar 24 29| 1116 0 3| 3048 | 2448643 | 82.05%47
60 | Ramdih 24 38| 37.69 (e} 101 1836 | 2447714 | RAN7?
61 | Khctauhi 24 28| 1632 8l 50| 4491 | 24.4712| 199581
62 | Chamrauha 24 31 75 ¥ R 9.6 | 2451875 R2.136
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S Name of Place Lute_D | Late_ M | Late_S | Lung D | Long_M | Long S | Late_DD | Long DD
63 | Chhitawalkhurd 24 3| ShA 5 36| 1341 2454965 | B2.60373
__ &4 | Putpun % W[ 9.0 ]l 54| 1509 | 2446918 | 81.90444
65 | Salaiya 24 28| 3.18 ] 56| 22.79 | 2446755 | 81.93966
66 | Tamei 24 36| 5023 82 39 | 52.54 | 24.61395 | $2.66459
67 | Kujurdah 24 33| 10.65 82 20| 3273 | 2455296 | 82.34243
6% | Dhobauhi 24 3 017 ) 17 18 | 24.55005 | B2.28833
i [0 T 24 33| 50.66 82 14| 2622 24.56407 | 82.24062
70 | Sihawal - 24 3| 2673 82 13| 4651 | 2455743 | 82.22959
71 | Dheku 2 33| 34.09 82 19| 59.48 | 24.55947 | 8233319
72 | Chikni 2% 30| 5.6 82 30| 5749 | 24.51434 | 8251597
73 | Rehada 24 32| 653 32 34| 51.05| 2453515 | 82.58085
74 | Huwa 34 30| 156l 81 52| 4024 | 24.50434 | 81.87734
"5 | Demha 24 6| 23.02 81 52| 27.72 | 2443973 | 81.87437
76 | Rojhauha 24 30 | $9.052 82 11| 42.643 | 245164 | 8219518
77 | Kukaruon 24 30 | 44919 24 30 | 44.919 | 24.51248 | 24.51248
7% | Piprohar 24 26 | 48.77 81 56| 52.88 | 24.44688 | 81.94802
"~ 79 | Koldaha 24 24| 53433 81 a1 | 15972 | 2441484 | 81.68777
%0 | Mohaniya 24 37 | 31.846 81 55| 50.29 | 2445885 | 81.93064
X1 | Jhaguri 24 19 | 19.401 Rl 32| 21.389 | 24.32206 | 8153927
%2 | Umariya 24 29| 3102 82 9 43 | 24.49105 | 82.16194
X3 | Dawu 2% 30| S5AI 82 0| 25.257 | 2450161 | 82.00702
¥4 | Buheru 24 29 | 42.563 82 1| 32218 | 2449516 | 82.02562
85 | Barigawan 24 35| 10.955 81 45 6.631 | 2441971 | 81.75184
~ T %6 | Kurrwah 24 35| 3346 ] 29| 50.16 | 2442596 | 81.8306
%7 | Bhelki Khurd 24 5| 3712 31 37| 4222 | 24427| 81.79506
™ T %% | Bholgarh 24 22| 5265 ] 39| 5932 | 2438129 | 81.66648
%9 | Tituli 2% 30| 358 82 4| 53.69 | 24.50994 | 82.08158
90 | Thatara 4 35| 27.71 82 37| 3465| 24.59103 | 82.79296
91 | Chhiwalhawa 24 35| 3541 82 47| 1695 | 24.59317 | 82.73804
" 792 | Godgawan 24 37| 3259 82 44| 33.58 | 24.62572 | 82.74266
93 | Kankati %4 19 14.29 81 34| 3427 | 2432064 | %1.57619
04 | Bainihai 24 13| 47.27 81 28| 31.68| 24.2298| 81.47547
95 | Patchra 24 21| 55.03 81 32| 15.09 | 2436529 | 81.53753
96 | Schuda Viran 24 29| 54.27 82 5| 3232 2449841 | 82.09231
97 | Duraun Viran 24 29 54.83 82 . 25.35 | 24.49856 | 82.12371
9% | Sarseda 24 33| 11.49 (] 23| 5445 | 24.55319| 8238179
99 | Dadhiva 7 38| 4585 82 7| 2071 | 244794 | 82.12242
100 | Sariya 24 1| 506 ] 19| 54.02 | 24.19739 | 8133167
Tot | Kuithuha 34 0 45.6 81 18| 3481| 24.196| 81.30967
102 | Hathwar 24 9 34.1 8l 29 | 27.72 | 24.15947 [ B1.49103
103 | Boddiha 24 7[ 3633 ] 29| 17.77| 24.12676 | 81.48827
104 | Paipkhan 24 12| 3818 81 21| 33.64 | 2421061 | 8135934
“ 705 | Barhai 24 15| 34.17 31 28 3.66 | 24.25949 | 81.46768
106 | Bayriye 24 37| 9854 82 45| 47.821| 24.6194| 8276328
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S.N. Name of Place Late_D | Late_M | Late_S | Long D | Long_M | Long S Late_DD | l.ong_DD
107 | Kesauli 57! 33 53973 82 19| 39.34 | 24.5663% | 8132759
108 | Tarakhiya 24 (5 33 184 82 37| 25.65 | 24.55507 | $2.62379
109 | Fulkesh 24 31| 2872 82 T 59.9 | 24.52464 | X2.48331
110 | Decghar 24 35| 368 82 43 2.08 | 24.59356 | 8271724
111 | Badgada 24 33| 5562 82 41| 14.95 | 24.56545 | 8268749
112 | Damgadi 24 33| 40.34 82 14| 15.62 [ 24.56134 | 8223707
113 | Khadbada 24 30| 965 82 3| 34.68 | 24.50268 | 82.05963
114 | Kesauli 24 4| 382 82 161 57.89 | 2456773 | K2.2K275
115 | Kotdar Kala 24 8] 727 8l 56 47.7 | 24.46869 | 81.94058
116 | Kotdar Khurd 24 28 49 81 57| 42.08 | 24.46803 | K[.96169
117 | Kathuutaha 24 24| 3573 81 42| 2801 | 2440993 | %1.70503
118 | Bhelaki kala 24 25 | 56.504 8l 46| 23.811 | 2443236 | R1.7732K
119 | Garhara 24 16| 2545 ] 22| S9KIR | 2427374 K1.3832
120 | Hariari 24 11| 45316 81 20| 37.057 | 24.19592 | X1.34363 |
121 | Marsarha 24 29 | 40.488 82 3| 17.583 | 2449458 | 81.053RK
122 | Rejubar 24 34| 15.889 82 20| 9.808 | 2457108 | 82.33a06

Annexure 1T

Proforma of Action Taken Report: - Eco-sensitive Zone Monitoring Committee.-
Number and date of meetings.
Minutes of the meetings: mention main noteworthy points. Attach minutes of the meeting as scparate Annexure,
Status of preparation of Zanal Master Plan including Tourism Master Plan
Summary of cases dealt for rectification of error apparent on face of land record (Eco-sensitive Zone wise).
Details may be attached as Annexure.
5. Summary of cuses scrutinised for activities covered under the Environment Impact Assessmemt Noulicaton,
2006.
Details may be attached as scparate Anncxure.
6. Summary of cascs scrutiniscd for activitics not covered under the Environment Tmpact Assessment Nonfication,
2006.
Details may be attached as separate Anncxure,
7. Summary of complaints ledged under section 19 of the Envirenment

B LR ==

(Prutcetion) Act, 1986.

8.  Any other matter of importance.

[F.N0.25/62/2015-FS7-RF)
Dr. T. CHHANDINI ., Scienust *Gi*
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